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MPREHENSIVE TRADE AGREEMENT WITH 
NEPAL 

14.   SHRI SURAJ PRASAD : SARDAR 
AMJAD ALI : SHRI K. B. 
CHETTRI : DR. R. K. 
CHAKRABARTI : SHRI      
PRANAB    KUMAR 
MUKHERJEE : 

Will the Minister of FOREIGN TRADE 
be pleased to state : 

(a) whether there is any proposal to 
replace the existing transit pact with Nepal 
by a comprehensive trade agreement; if so, 
the details thereof; 

(b) whether a trade agreement has 
recently been concluded with Nepal; and 

(c) if so, what are the details of the 
agreement ?] 

t[THE DEPUTY MINISTER IN THE 
MINISTRY OF FOREIGN TRADE (SHRI 
A. C. GEORGE) : (a) and (b) The Treaty of 
Trade and Transit between India and Nepal 
signed ;n Kathmandu August 13, 1971, is 
valid for a period of 5 years. No proposal is 
under consideration of Government to 
replace this Treaty. 

(c)   Does not  arise.] 

DIFFICULTY  FACED   BY HANDLOOM 
INDUSTRY DUE TO RISE IN PRICES OF YARN 

15. SHRI B. V. ABDULLA KOYA : 
Will the Minister of FOREIGN TRADE be 
pleased to state : 

(a) whether Government are aware 
that the abnormal rise in the prices of yarn 
has brought about a crisis in the handloom 
industry;  and 

(b) if so, the reaction of Government 
thereto ? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF FOREIGN TRADE (SHRI 
A. C. GEORGE) : (a) Handloom weavers 
were affected adversely by the rise in prices 
of cotton yarn from the middle of 1970 
onwards. 

(b) Supplies of cotton yarn for meeting 
partially the requirements of the handloom 
sector at fixed were prices arranged, under 
the Yarn Pool Scheme, from February 1971 
onwards. 

Due to the abundant cotton crop in 1971-
72, the  prices  of cotton yarn have 

 
†[   ] English translation. 

 


